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3. Dumri-Giridih-Madhupur-Sarath-Deoghar (SH-14)
4. Deoghar-Choupa More-Jarmundi-Jama-Lakrapahari (SH-15)

5. Hansdiha on SH-16 - Nonihat-Lakrapahari-Dumka-Shikaripara-Surichua-
Jharkhand/West Bengal Border (part of SH-17)-Rampurhat (West Bengal)

6. SH-3 [Kolebira on NH 23 Kamdara-Torpa-Khunti (NH 75 Ex. - Arki-Tamar
on NH 33]

7. SH-16 [Deoghar (Mohanpur)-Choupa More-Hansdiha-Godda-Mahagama-
Maharma-Sahebganj on NH 80]

Construction of National Highways according to design

1781. SHRIPARSHOTTAM KHODABHATRUPALA :
SHRIBHARATSINH PRABHATSINH PARMAR :

Will the Minister of ROAD TRANSPORT AND HIGHWAY S be pleased to state
the corrective action that has been taken by Ministry on the fact that when consultant
of NHAT prepares design for proposed National Highways, sometime consultant is not
familiar about local requirement and when NHAI approves the design, the
concessionaire starts construction of highways according to approved design which
does not satisfy local requirements and local people request concessionaire to change
the design as per their requirement and the concessionaire is reluctant to change this as

the same 1s not under the scope of work of concessionaire, which is resulting in friction?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRIJITIN PRASADA) : The design Consultants appointed by
NHAT generally take into consideration local requirement while preparing the project
feasibility report as the same is prepared by the consultant after doing survey and
investigation at site and consulting the local people for their requirements. However,
in certain cases during construction of highway project by the Concessionaire the
local people demand for the facility not provided in the concession which 1s examined
by NHAT and introduced in the projects depending upon the merit of their demands.
Concession Agreement already provides for change of scope to a certain limit and no

reluctance is shown by the Concessionaire as per contractual provision.
Proposal for Connecting the State Capital of NE States

1782. SHRI BIRENDRA PRASAD BAISHYA : Will the Minister of Road
Transport and Highways be please to state :

{a)  whether Government has approved the proposal of connecting the State
Capital of the North Eastern States with East West corridor;

(b) il so, the details thereof} and
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{c) the details of the present status in this regard, the action taken, States
capital-wise routes finalised and target set for its completion?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRI JITIN PRASADA) : (a)to (¢) The Government has infer-
alia approved the 2/4 lane connectivity of State Capitals of North Eastern States with
East West (E-W) Corridor under Phase “A’ of Special Accelerated Road Development
Programme in North East (SARDP-NE). The status of 2/4 lane connectivity to the
State capital towns of North Eastern States is given below :

S1.No. State Capital Status
1 2 3
1. Itanagar The 4-lane connectivity to Itanagar 1s approved

following route from Nagaon (E-W corridor)-
Silighat-Jamgudi-Helem-Holongi, totaling to 190
km. The feasibility report of 170 km from Nagaon
to Holongi in Assam potion is under preparation by
PWD Assam. The streth of 20 km from Holongi to
[tanagar in Arunachal Pradesh has been sanctioned

for Rs. 264 crore with target completion by March,

2014.

2. Guwahati Already connected by 4-lane highway through E-
W corrider.

3. Shillong The connectivity to Shilleng with E-W corridor at

Jorabat 1s approved as : 4 laning from Jorabat-
Barapani (62 km)and construction of 2 lane Shillong
bypass (50 km) NH-44. The works have been
awarded on BOT (Annuity) by National Highways
Authority of India (NHAT) for Total Project cost
(TPC) of Rs. 5.36 crore & Rs. 226 crore
respectively, with target completion by February,
2014. The stretch from Barapani to Shillong (18 km)
is already 2 lane. However, project report for
improvement of this 18 km road is under preparation
by PWD Meghalaya.

4. Kohima The connectivity to Kohima with Daboka (on E-W
corridor) have been approved with 2/4 lane roads.
2-laning of less than 2 lane stretches (72 km) of
NH-36 from Doboka to Dimapur have been
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5. Imphal
6. Alzawal
7. Agartala

completed under SARDP-NE and for 4-laning of
NH-39 from Dimapur to Kohima (81 km), the bid
documents on BOT (Annuity) are under preparation

by NHAT keeping completion period of 3 years.

The 2 lane connectivity of Imphal has been approved
via Silchar (on E-W corridor) following Silchar-
Jiribam-Imphal section of NH-53. The entire stretch
of 45 km 1s Assam from Silchar to Jiribam is being
improved to 2 lane out of 45 km, 30 km has been
sanctioned for Rs. 58 crore with target completion
by March, 2013. the stretches of 39 km less than 2
lane in Manipur have been sanctioned for Rs. 147

crore with target date of completion by March, 2013.

The 2 lane connectivity of Aizawal has been
approved via Silchar from NH-54. The stretches less
than 2 lane (32 km in Assam and 53 km in Mizoram)
have been sanctioned for Rs. 249 crore with target

completion by December, 2013,

2/4 lane connectivity of Agartala with E-W cornidor
1s approved following Jorabat-Shillong-Jowai-
Rattachhera-Churaibari. The status of 4 laning of
Jorabhat to Barapani (NH-40) and 2 lane Shillong
bypass (NH-44) 1s given in S1. No. 3 above. The
stretch from end of Shillong bypass to Jowai (20
km) section of NH-44 in Meghalaya is already 2
lane. The 2 laning with paved shoulders of 102 km
from Jowai to Ratacherra (Meghalaya/Assam
border) have been awarded by NHAIT for Rs. 390
crore in March, 2012 on BOT (Toll) under NHDP-
[IT with target completion by December, 2015. The
stretch of NH-44 from Rattacherra to Churaibari
(Assam/Tripura) border in Assam 1s 107 km out of
which 31 km less than 2 lane has been sanctioned
amounting to Rs. 118 crore with target date of
completion by March, 2014. The stretch from
Churaibari to Agartala 1s 198 km and out of which
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1 2 3

114 km are less than 2 lane and are being improved
to 2 lane standards under National Highways
(Original) programme of this Ministry with target
completion by March, 2015. The 4 laning of 198
km in Tripura would be taken up after completion

of 2 laning works.

8. Gangtok The 2 lane connectivity to Gangtok with Sevoke in
West Bengal (on E-W corridor ) 1s approved covering
80 km. Out of 80 km, 52 km has been sanctioned
with cost of Rs. 288 crore and for balance stretch
of 28 km project reports are under preparation
primarily by Border Roads Organisation. The target
for completion of 2 laning is by March, 2015.

Four Lanning of Khed-Sinner and Solapur-Dhule

1783. SHRI HUSAIN DALWAT : Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state :

{a)  whether Government propose to take up four laning of Khed-Sinner (NH-
50) and Solapur-Dhule (NH 211);

(b)  if so, the action taken in this regard;

{c)  whether any target dates have been fixed for the completion of these
projects;
{(d) i so, the details thereof} and

(&)  if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRI JITIN PRASADA) : (a) to (¢) No, Sir. The Khed-Sinner
(NH-50) and Solapur-Dhule (NH-211) are identified under NHDP-IV, which is primarily
for two laming with paved shoulder. The proposal 1s in the initial stage and targets for

completion, are not fixed.
Lump sum life time road tax

1784. SARDAR SUKHDEY SINGH DHINDSA : Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state

{a)  whether some States have suggested to impose a lump sum life time road

tax at 6 per cent on all cars sold in India; and



